dql IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDERABAD(Eig:;Z

O.A.No. 59 of 1993, _~

Between © Dated: 25,1,1993,
Jeevanna Rao Vasan _/ _ cee _ Applicant -
) ) And
1. Secretary, Ministry of Defence, Govt, of India, New Delhi,
2, DG EME (EME civ=1l), M30 Br., Army HQ DHQ P.O., New Delhi, -~
3, Commandant, 1 EME Centre, Secunderabad,
4, EME wWorkshop Officers, Association GGA/121-C, Vikaspuri, v—
see Respondents,
- Counsel for the Applicant : Sri., Jeevanna Rao Vasan(Party-in- 1?
. Person) d v

Counsel for the Respondents : Sri. N.R.Devaraj, Sr. casc. v~

CORAM:

Hon'ble Mr, T.Chandrasekhar Reddy, Judicial Member., <«
The Tribunal made the following order:--

Mr. JeevampRao Vasan, party-in-person and Mr. N.R.

Devaraj, for the respondents are present, Heard both sides.

Mr, Devaraj wants short time for filing counter opposing
the admission of this 0.A. List this OA for admission hearing
on 12,3,1993, The respondents will be at liberty to file their

counter in the meanwhile with an advance copy to the applicant.

Mr, JeevarmRao Vasan complaining that final orders
passed by the competent authority on his representation dated
'9.4.1992 are not yet commdnicated to him., The respondents are
hereby directed to communicate the saia final orders to the

applicant whereever he is within 3 weeks from today.

After hearing both sides, we are of the opinion that
this is not a fit matter to grant interim relief/reliefs.. Hence

interim relief/s is refused.

Copy toi=

1. Secretary Ministry of Defence, Govt of India, New Delhl.

2. DG EME(EME Cive~l1l), M3O Br. Army HQ, DHQ PO, New Delhl-ll

3. Commandant, 1 EME Cent e, Secunderabad-587.

4, EME Workshop Officers Association GG1/121-C, Vikaspuri,
New Delhi-018,

5. One copy to Sri. Jeevanna Rao Vasan, (Party-in-person),

CAT, Hyd. ;
6. One copy to Sri., N.R.Devaraj, Sr. CGSC, CAT, Hyd. f
7. One spare CoOp¥a i t
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THE HON'BLE MR.T.CHANDRASEKHAR REDLY:M(J)

—" . AND .
. - THE HON'BLE MR.C.JRROY : MEMBEK(JUDL)
Dateds Sj} 1993
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Admitted and Interim pirections issued

All GKed _ .

Dlspoied of with directions

Dismis\sed
- _ Disinis§ed as Wwith drawn
Dismissed for, default

M.4.Ordered/Rejected
No order\ps to costs.,
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